
NATIONAI COMPANY LAW TRIBI'NAL
NEW DELHI BENCH

NEW DEL'II

CORAM:

PRESENT: SH. R. VARDHAM:,AN
HON'BLE MEMBER (J)

c. P. ito. 56(ND)14

SH. M.K. HANJURA
HON'ALE MEMBER (J)

ATTENDAI{CE-CUM-ORDER SHEET OF THE HEARING OF NEW DEIHI BENCH OFTHE NATIONAI COMPANY LAW TRIBUNALON O/.10,2016

NAlilE OFTHE COMpANy: M/s. 51. Ambnsh.undr& Arr. v/s. M/s Sa n,!a./ & Arhed

SECTION OFTHE COMPANTES ACT: 3971398
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